! OA No.200/00748/2016

CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
JABALPUR

Original Application No0.200/00748/2016
Jabalpur, this Tuesday, the 23" day of January, 2018

HON’BLE SHRI NAVIN TANDON, ADMINISTRATIVE MEMBER
HON’BLE SHRI RAMESH SINGH THAKUR, JUDICIAL MEMBER

Smt. Vidhu Khare, Working Post P.G.T. (Hindi),Jawahar Navoday
Vidyalaya Kundeshwar, District Tikamgarh, M.P. W/o Shri
Narendra Kumar Khare Date of Birth : 07.04.1962 R/o C-1
Navodaya Vidyalaya Colony Kundeshwar

Tikamgarh M.P. 472001 -Applicant

(By Advocate —Shri S.K. Nandy)

Versus

1. Union of India, Through its Secretary
Ministry of HRD Department of School
Education and Literacy

Shashtri Bhawan, New Delhi 110001

2. The Commissioner Navodaya Vidyalaya Samiti
Department of School Education and Literacy
B-15, Institutional Area, Goutam Buddha Nagar
Sector 62 Noida (U.P.) 201301

3. The Dy. Commissioner Jawahar Navodaya Vidyalaya Samiti
Regional Office A135, Alkapuri Gate No.2
Bhopal 462024 (M.P.)

4. The Principal Jawahar Navodaya Vidyalaya
Kundeshwar, District Tikamgar M.P. 472001

5. Shri M.K. Vishwakarma Working Post P.G.T. (Hindi)
Jawahar Navodaya Vidyalaya
Chhatarpur M.P. 480001 - Respondents

(By Advocate —Shri Praveen Namdeo for official respondents and
Shri Gautam Prasad for private respondents)
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2 OA No.200/00748/2016

ORDER (Oral

By Navin Tandon, AM:-

Learned counsel for the official respondents submits that the
applicant has been promoted as Vice Principal vide order dated
13.12.2017 and she has already joined at new place of posting i.e.
Jawahar Navoday Vidyalaya, Panna on 21.12.2017. Therefore, this

Original Application has become infructuous.

2. Learned counsel for the applicant submits that he is not
disputing the submissions made by the learned counsel for the
official respondents. However, he seeks liberty to approach this

Tribunal if any grievances remain.

3. Accordingly, this Original Application is dismissed as

having become infructuous with liberty as aforesaid.

(Ramesh Singh Thakur) (Navin Tandon)
Judicial Member Administrative Member
ke
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